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Sanctlen Date:14/09/202:
Issue Date:

»

Sanction Group 2021000076 ' l
No, F.IGIEstate/DDE/Const.160Rooms/Sunder MNagarl/

To
The, Chiel Engineer, Education Project Division, PWD,
NSO Building, 1p Estate, Hew Delhi-2
East & North East Divislon, Education Project Divislon
Sub:- Construction of 160 Equ. rooms (G+3) 8PS and 1 MP Hall, 1LIMt, 16 Tollet Blocies,|
Development of Site, Furniture cte on vacant land of F1&F2 Block Sunder Nagari. |
Sir,

Vi
v

; ith reference to letter No.20(Estimate}/Education Olvislon (East & ME)/PWD/297 dated 23.03.2021 of th

j=hetutive Englneer, CBMD, PWD, Govt. of Delhl. I am directed to convey the Admn. Approval / sanctlen of pr.

f

Sarztany(Ecucation), Dalhi for Incurring an expenditure amounting to R5.491540000(Forty Mine Crare [Fftecen

Lac Farty Thousand) out of which Rs, 88477200(Elght Crore Elghty Four Lac Seventy Seven Thousand .
iTwo Hundred ) is debitable to the Major Head 4202 01 789 97 0o 53-Constructlon of Additicnal Clase Room In tha|

eisting School Bulldings(SCSP) and Ps. 403062800 (Forty Crore Thirty Lac Slxty Two Thousand Cirght]
Hundred ) is debltable to the Major Head 4202 01 202 94 00 53-Constructicn of Additional Class Roam w trel
;cms:mg School Buildings In demand no. i1 of GNCTD during the year 2021-22 for above menticred e
st Construction of 160 Equ rooms (G+3) SPS and 1 MP Hall, 1LIft, 16 Tollet Blocks, Developmeoent of Site,
Furnitura etc on vacant land of F1&F2 Dlock Sunder Magarl, Delhl subject to the following conditicns

) That PWD shell observe all codal formallties.
1) That the cscalation in cost veill nat be allowed under any clrcumstanca
! no case additional funds will be provided to F".‘.‘D_!
Flezse ensure timely completion, quality work and no duplicatinn of wark |

FLWD has to sutirmit the status report regarding above menticned work to Education Departmant from tirs tr

{f; PWD will ensure that the guldelines to be (clinwed as per norms GFR, technlcal specification manuals, CuVE
Jwdelines and all laws in this regard.

|

|

he Executlve Engineer, concerned will submlt monthly pregress report to thls cffice about execution/comelatian cf|
Itha wark, .‘
|
|

ThIs 155ue with the concurrence of the Pr. Secretary (Educatlon) vide U.0.No. 1274/SE Dated 10/09/2021.

Yeur's faithiully

Mao. F,16/Estatz/DoE/Const. t60Rooms/Sunder Nagarl/ e I Dated \»-‘,-,]
Copy for information and necessary action to:-
1.75 o Princlpal Secretary(Finance), Delhi Secretarlat, New Delhl

2.PS to Director of Planning, Planning Department, Delhl Secretarlat, New Delhl [
3RS tp Secretary(Educzst!on), Old Secretarlzt, Delhl 54

4.P5 to Director of Education, Old Secretarlat, Delhl 54

5 FS to JI.D.E(IT), Patrachar sehool Buitding Timarpur, Delnl Sq (with request ta upload the same an MIS)

I 0.0t Director of Education (Planning), Old Patrachaar Vidhyalaya, Timarpur for Information pleasa,

JODE (Horth East-11), Dte. of Education, Yamuna VINar for necessary actlon please.

B.Executive Englncer (Cast & Horth East), Education Project Division, Western Yarmuna Bank, Lok Mayak Setu, Ip
Estate, New Deflhi-2 for necessary action please.

9.08 (IT)/Programmer, Dte, of Educatlon, Old Sectt. with request to uplead on official webslte, <q g b
Kr
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